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FOURTEENTH KERALA LEGISLATIVE ASSEMBLY
Twenty Second Session
Friday, January 22, 2021

LIST OF BUSINESS

I. Questions:

Questions entered in the separate list to be asked and
answered.

Il. Calling Attention:

(1) Shri.C.Divakaran to call the attention of the Chief
Minister to the necessity to set up adequate preventive
measures and swimming training facilities to bring down
drowning deaths in the State.

(2) Shri.V.P.Sajeendran to call the attention of the Minister
for Co-operation, Tourism and Devaswoms to the
necessity to implement reservation for SC/ST
communities in proportion to their population and
reservation for Other Backward Classes in Devaswom
Board appointments.

I11.Papers to be Laid :
(1) As per List- 1
(2) As per List — 2 (Under Rule 236 (5))
(3) As per List — 3 (Under Rule 236 (6))
(4) As per List — 4 (Under Rule 47 (2))

IVV.Presentation of Reports:

(1) Shri.T.P.Ramakrishnan, Minister for Labour and Excise
and Chairman, Subject Committee — VII to present the
Report of the Committee on the Functioning of KASE.

(2) Shri.T.V.Rajesh, Chairman, Committee on the Welfare
of Youth and Youth Affairs to present the Eighth and
Ninth Reports of the Committee.




V. Government Resolution :

Shri. Pinarayi Vijayan, Chief Minister to move the resolution
under Rule 118, regarding the references related to KIIFB
contained in the pages 41 to 43 and in the Executive
Summary of the State Finance Audit Report for the Year
ended March 2019 by the Comptroller and Auditor General.

(Copy of the Resolution separately circulated)

V1 .Legislative Business:
(1) Introduction of the following Bills:

(i) The Kerala Finance Bill, 2021.
(ii) The Kerala Finance (No.2) Bill, 2021.

(2) Introduction and further stages of the following Bills:
(from 11.30 a.m to 12.30 p.m)
(i) The Kerala Appropriation Bill, 2021.

(i) The Kerala Appropriation (Vote on Account)
Bill, 2021.

(3) Erom 3.00 p.m. onwards
Motion for consideration and further stages of the
Sree Narayanaguru Open University Bill, 2021 as
reported by the Subject Committee.
(Discussion to be concluded)

Secretariat of the Kerala Legislature,  S.V.Unnikrishnan Nair,
Thiruvananthapuram, Secretary.
January 21, 2021.
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